FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016

FOR THE ATTENTION OF THE CREDITORS OF SONALI EXIM PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor SONALI EXIM PRIVATE LIMITED
2. | Date of incorporation of corporate debtor 08.12.2010
3. | Authority under which corporate debtor is | ROC Ahmedabad
incorporated / registered
4. | Corporate Identity No. / Limited Liability | U17120GJ2010PTC063190
Identification No. of corporate debtor
5. | Address of the registered office and principal | Shop No. 2479 to 2484, 2™ Floor, C Wing,
office (if any) of corporate debtor Kohinoor Textile Market, Ring Road,
Salabatpura, Surat Textile Market, Surat City,
Gujarat - 395002
6. | Insolvency commencement date in respect of | 08.12.2025
corporate debtor
7. | Estimated date of closure of insolvency | 06.06.2026
resolution process
8. | Name and registration number of the insolvency | M/s MVK IPE LLP
professional acting as interim resolution | Regn No: IBBI/IPE-0134/IPA-1/2022-
professional 23/50028
9. | Address and e-mail of the interim resolution | Address: 607A, 12/2, RNT Marg, Chetak
professional, as registered with the Board Centre Near Hotel Shreemaya, Indore, M.P. —
452001
Email: mvk@mvkirp.com
10. | Address and e-mail to be wused for | Address: 607A, 12/2, RNT Marg, Chetak
correspondence with the interim resolution | Centre Near Hotel Shreemaya, Indore, M.P.
professional —452001 Email: ip.sonaliexim@gmail.com
11. | Last date for submission of claims 22.12.2025
12. | Classes of creditors, if any, under clause (b) of | Based on limited information, there is no
sub-section (6A) of section 21, ascertained by the | class of creditors u/s 21(6A) (b) of IBC,
interim resolution professional (IRP) 2016
13. | Names of Insolvency Professionals identified to | NA
act as Authorised Representative of creditors in a
class (Three names for each class)
14. | (a) Relevant Forms and (a) Web link: the relevant form can be
(b) Details of authorized representatives are | downloaded from
available at: https://ibbi.gov.in//en/home/downloads
(b) Physical Address: Not applicable

Notice is hereby given that the National Company Law Tribunal, Ahmedabad bench has ordered the
commencement of a Corporate Insolvency Resolution Process of the Sonali Exim Private Limited on
08.12.2025, vide order no. C.P. (IB)/301(AHM)2024.



The creditors of Sonali Exim Private Limited are hereby called upon to submit their claims with proof
on or before 22.12.2025, to the Interim Resolution Professional at the address mentioned in entry No.
10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorized representative from among the three insolvency professionals listed against entry No.13 to
act as authorized representative of the class [in Form CA]-Not applicable.

Submission of false or misleading proofs of claim shall attract penalties.

M/s MVK IPE LLP

(Represented by its Designated partner Mr. Mangesh Vitthal Kekre)

Interim Resolution Professional

Sonali Exim Private Limited

Date:11.12.2025 IBBI Regn. No. IBBI/IPE-0134/IPA-1/2022-23/50028
Place: Indore AFA valid till:31.12.2025
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SLBC Report
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wnmesofindla.com
Ahmodahad: Gujaral’s

© "nanks recorded a Bs 1WL,000-

Zorory Inerease 1n remiltan.
. =ces Prom Non-Resident Indi
o =ana (NRIa}in the socond qu-

Smitice (SLBC-Guj:
—port, NRIdeposits deross Lhe
ji—=state rose from Iis 1O Lakl
—crove in the July-Sop quar-
Zter of 2024 te Rz L1 Tnkth cro-
0 the ssmma perind thig yo
b e —an incresseal N
Bankersatiributed the ri-
tor Lhe appreciation of (he
S delar againgt the Indian
pie, adding that the trend
flacts renomed cantidance

that the mx-

elical remittances but a
Zoeoader ghift in the way
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CONFIDENCE

e
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Dollar appreciation
NRI remittances by 710k cr

lifts

markets, has hacoma a mag-
net foe NRE insestors. We've
seen dieposits temporarily
Increase o facilitate IPD
epplications contribating io
the annual rise” & soniar
banking soctor officinl tald

TOL

Pasbandar

Jamuagar

WRIz are viowing Gujaral's
eenuamic teajoctory in 95
Rocent GST euls have Boos
led  comsuimee  sentiment
across seclors, Muelling (he
eousumption cycle, experts
said,
*During the d

environmont Back home,
ablnngwith GETeuts, hasalen
franstad Mtogreater ontl-
dencearmung NRTS, ispecl
Iy those with business o fa-
mily ties inGujarat, With
nocl:umns of higher domea-

Jarkand o capey

o of FY3, tha US dollar
agpreciated against the Tndi
an rupee, vhelding move va
lue In Indian curvency Tor
the same amount of dollar
Investment,” sald a sonlor
banking afficial. The dollar
which stond af RS 8384 an
Sep i, 2024, strengthened to
Ra BRA3 — a rise of nearty

Fovkval, owpatriates are o
Kingmone monay inGujars
based deposits for buth safe-
ry end oppartunity” the offi-
clal added,

Industey plavers eaid the
optimizm elems nob anly

“WEIs Increasingly see
Tiudia's primary market as o
relinble chennel for both
ehorl-term gaing and lang-
torm expoaure. Many elisnte
arohullizhon IPOs, prmary
markets, ani maal hnds
In India, which i bulstering
Tiquidity within the banking
syetem,” said Javeah Vitha-
land, an Ahmedabad basod
finanetal consubiant

Thereal estate cyels wae
Isarplifying the nfuw. Pro:
perty prices in Ahmedabad,
Surat, Vadwdara, and Gand-
hiragar have been risingate-
adily over the pact year, dri
ven by premivm Bunches,
cemmercial demand, and
sustained interest from the
diaspora.

Devel v NRLemgu-

Gujarat has
20% of India’s
TOEFL centres

Tinuees Meswes Metwoes

Abmodabad:  RBdueatinoal
Tosting Serviee (KT5), which
tonduets the Test of English as
a Tore i Languags (TOEFL),
stated hat Gujarat sanimpor-
tant market, sceounting For
about 50% of itz contres in the
TP StArting fan U, S0, 1
Wil detreduce i new forrit
called the TOEFL iBT (Inter-
nei-based test).

ETS Indin, which operates
about Bl ecntres aeoss the o
unlry, iRsn! 0 Open A oW cant-
i in Kalok, the comgany offiel:
als said on WednesEr Sidne]
Rodrkgues de Souzs, exsoutive
diresior: Global Partnerships
and Sales Managemont, ETS,
=zalelthal with tho mtroduetion
il the new TOERL, [rmat. e
Sults Wil b availalie within 72
hours of the test lisied o' se-
wen Lo ninewariingdeys.

“Mare traditional eontent
will aleo bo updted with moro
rolavant and calturally acces.
Sitile materlal o refloc beftar
how English is used In acade-
nideseltings Porexample, lndl-

! oL

iries have Ineveased norose
lnxury hovsing, plottod do-

from nEumprion rends
bui also ram the investment
climate. “The ongolug PO
ith several Gujarat-

hitting the

G, And rental-yl-
elcriented commercial as-
sets, ndivating that depes)
growth ia port of a hroader

caplialr

tione on Grosks mythdug!. he
ankel Commenting an the Guja.
il seenario, deSouzasa i that
Caufara is a crucial market for
Ihe company, with theslats ha-
wing about 20% of ETS rotal
condres ntheconniry

.-Man alleges assault by traffic
cop, scooterist over honking

Timtes News Networn

& “Ahmedabad: A building
=oontractor from Vastrapur
pochas necused (ElTle police
= persanied of assiliing him
=in Thalse] last monih. He [
Jled an FIR on Tuesday alle-
B_?ging e waa beaten, detained
=t o traffic outpost and Lator
napitalizod Nonsrresis have

12 —=mwen macesntar
= Accurtling o the comnpls-
Zlnt, 45yearold contracior
¥ Tmenshu Sheh alleged that
a{raffie ecnstable and other
reannel assaulied him af
—tar intorvoning nan Aitaren.
“ion betwean himand an un i
et ifledscooter rider on e

oz

e

vihinl u||

Regional

Tiars News Merwonk

i M ¢

andhinagar: [n ibecablnet
ng hehl on Wednesday,

—reghonal economic master
Zplane for slx economio re-

morning of Nov 12 Shah,
whio lives (n Vastrapue and
wna fravelling with his yo
nnger brother, Umong to
wards Gandhinagar said the
Inchdent oeeurmad near Zy-

GRAVE ALLEGATION

Ked wiy he was abusing me.
He conlinued using sbusive
Innguage, When T oljectad,
hestaried pushing me”

Tho contractor allaged
fha ralfic personnel rished
i and began hitting him In-
stead of the two,

SUV seized, 2 booked
for hindering police

Tiies News Networs

Abmednbad: Sabarmatl po-
Hiea on Tuesday rogistored an
FIR sigaingt two nson for ob-
sirticting pillee offieers who

crallway sta-

In the na-

day evening.

iz Hiridgawhon he had stop.
ped his car ot 4 red signal
Theseooter « kler behindhio
began honking contmuous:
Ix “1 moved aside 1o let im
paza.” Shah stoted In the FTR.

Shah sadd the rider abu
sedl him whils ovortaling
Thie FTR sdils: T ook my car
rar blm, @ot down and as-

economic

-plans get cabinet nod

rale2dT and Gigarabiyhes
fl.

the propoesal te appoint a no-
dal oificer [ each regional
m-anunutmmwrp]nn I“}w:l

Zalong of th

W—vad. Tha W astor plang u'm-u
reated to pronste egusl eeo-
wule growth noall 35 dis-

kg—lril.uul'lhl" slate, govt sall

ar b ehbel mintstor Bhu
3 —pendea Patol

S Govispkes:
Zhani said Gujars

stiiution for Transforma-
=tion (GRIT), will offisr sirole

gy =aie: Sarasight and data-driuen
Ih

O —recommentdationg fiv
—master plans.

"Recommendations from

$—ORITand thevegionel cano-

_mknmwpmui]]bnim]

=in ronlizing  Viksht Guoja
W=

The mestingwasprosided

Jditn Vag-
govi’s puli-
think tank, Gujaral State

for !I\.- Cantral G II‘nral e
glon; tourtsm secretary Ra-
fender Kumar for ihe Sau-
rashlra; and Gujacal Mavitl-
me Board CRO Rajlumar De
niwad forthe Ksteh rogion.

Surnt Muniel pal Capnmis-
sioner Shalini Aparwal was
made ihe nedal officer for So-
uth Gularat, geology arsd
ning. commiasioner Dhaval
Patel for the evastal Sourash-
tra raghan, and GO MDD Pra-
veena D K for the Nerth Gujfa-
rat repion,

These officers will act as
thelink between g
ments, Industey, local bodies
and cther staliehaldors.

Man gets1year in jail for child marriage

Ehah
med traffle constable Chand.
raginh Chaeda,a home guard
Jawan and TRB parwonnel.
The FIR states they punched
Bimonhis backand took him
aside before movinghimioa
wraflic ouiposl.

He was later taken to
Vastrapur police station ar.
g call was made o thecity
policecantrol romm.

Toaes News Nerwons

Ahmodabad Acity sessions
e an Woednesday eanten.
ol A Eeyearald mEn o one-
yewr lmpisonment fr child
marriage and fined hi
0,000, Hee was, howevey acqu-
Itted of rape, being given the
boneflt of the doubt in a
erenplaint s by his mot
herdndaw in His
e the man wis pun s
hed for maryying a ghl whe
washot yed 17, additional ses
sdong judge A B Bhottadeoor
dared an inguiry againss the
viathm's mather foc allowing
e marriage, amlapains the
accnseds perents o pus-
hing for aneardy rourrlage.
According to publie pro

The FIR, [Tod by a PSLsta
Lo thar |hn chosking was pavt
al e nrda-

not lawe any papers and refir
g b conperate. The FIR s1a-
tea that both men, aged 17 and
24, srovesidonts of Vastral
Aseording 1o tha FIR, the
e peflised] 1o lsedose hie
Identities and said police oo
uld vt detaly theb vebicle.
They questioned the oTier
in charge callod the palico
eontrol room and ereatod o

red by senior afficer, botye:
anTpmand spm,

Arcund Ea0pm. officers
atopped a black SUV, which
bead ne nuneborplatos. Whon
agked o vobiels documarnts,
P (e e A 1he mean with

him allegedly said they did

sty K G Jain sl D \'1
Thaker, the wedding tok pla-
o8 1 June 2021 aller the glel
tedd her pother thatbor finnee
was blwckmailing her into
maersing endy using nude
photagraphscl her:
Acouplesl weeksalte the
wedding, e ghi returned 1o
her mather's home complal
nirgel vopented marital rope.

ore SV e

1-eluL

The FIR | seys the dus re-
corded videos and behaved
apgressively, cousing delibe:
rate obatruction to the oflt
oors parforming theirdutios.

The SUV was Tater selted
undertheMotor Vehides Act.

Tndune202z, hero e Teala
camphint with Odbay poliee,
and the man was hocked un
dertha [P the Pacsn Actara.
pe provisions the Informa-
tivn Technokiy Act, and the
Frohilbition of Child Marrla.
ge Act, Alter the trlal, the e
urt ecqoltted the man of rape
charges bt foursd him guilly
of marrying the minor nnter
Section W of the Probibitin
of Clilld Marr lge Act.

While sevdencing thesczo-
sedd, the oot stoled, “Child
marriage hinders thedovelop.
wEnl of the chidd and k& .
sponsitibe foe gl disoonting.

i 5
teialished bn court that chikd
marrage con lead o ey
prazaaney, which affecls he

[IM-A’s expulsion of 3
PhD scholars quashed

Tinurs Nons Merwoan

Ahmedahad: The Gujar
hlheourt has guashed s de-
eisiver by tle Indian Tnstiiu-
teof Management, Alhwed-
abed (IIM-A) to expel thres
PhD scholars due to their
acadenie shortall in thoi

lield :‘aa_ the premier mstl-
tute'sdesision wascontrary
to the manual of practico
and procedirs firthe Doceg.
ral Frogramme in danage-
mrent {DPM), which allows a
doctoral fellow to improve
their academie porforman-
o by granting ano more vo
ar il thesrudent faile ta mo.
@l the required scademic
standands.

In this case, theee lirsi-
yearPhD fellows —Abh ilas-
La Kumar, Al Gupin, and
Uthara P K — wereagized on
My 22 1 swplain why thei
carlifature in the eourse’s
second year shewld not be
withdrann due to thel [al-
lure o fulfil the condition
T prromotion,

Thoy wora given 24 ho-
urs W peavide an explang-
tion, The execidive commii-
tez passed an crder expel-
ling them for scodemic
chertiall, and their appeal
was rojoetod by tho LM A di-
rector wWithoit ahearing

The stadents’ advocates,
Anand Yagnlk and Biju Na-
i, submitted that the DEM
manual ihes Toview,

THE TIMES OF INDIA, AHMEDABADVSURAT
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rectification, and remedial
mensune e minar aeado
micehortfatls and thoce op-
Liens should bi consbdered
before asking the students
toleave.

Thay argued that the de
egion was fisproporsons.
1o and punitive  agamst
DPH Manual provislens,
and sinee the studeals ace
fromy  different  academic
bockgrounds, the academiz
shortall ghould have been
wiewod morediberal iy

They contended fhat the
mannal does not envisags
that a student could be ex-
pelied  due to academic
ahortfndl in the et voar of
enrzework.

Onenf the sidents rece
bved a poor performan ce ra-
Ling because she was found
Lo be involved n academic
dizhonesty of a cerious ra
ture hy ghving roforen cog -
sofl on artifictal ntellipen-
e Alinherassigment e
per; which turned owt fo be
Take. The lewyers, however,

dihai the atudent

wore not gran w!m:yc.ppm
runityfors haaring

T A pontended that L
provisions of the DPM ma-
nual were strietly complied
with. Howover, the high oo
urt did not agree. It stated.
“The conrsowork stago is 10
b eloarnd in twa vears with
wnadkditiunal year provided
for fulfilling the require-
mewtsas per clanse 752,
ling which the atudent wo-
uld have 1o leave the pro

gramme.” =
The high court furthe
stated, action of n- 3

stitution, thal is the chair
porsor DM, wia oeder do-
Ltod Ooi 6, 2025, requiring the
otk benoe b loave tha pro.
Eramime 12 1ot kn consnnan.
cet with the procedure presc
ribed in the manual and is :
an actlon witheut any aut-
hneity of the law, rondoring
it mem estand vaidshinito
Consequently  the  order =
passed by thedirecior of the 2
institute would &lsa be ren:
dered inelfective and non
eal.”

‘Design to change from foundation’

»Continued from P1

3 trangor dossgns will re-
H quire more constric-
w thon material, As mate-
rial consumption increa-
sed, the sverall praject cost
af now buildings will aleo
Fizo.” tho Abmedahad Mu-
nbei pal Corporat kot Tielal
sald.

Asenlorstructural engl-
neer, also speaking awony-
moualy noted that the
chinpes  will affoet the
strenetural dozign from tha
founkation evel upward.
“Wiih Ahmedabad new mo-

development of  the  child
barn, Henoe, the lawproh B
child marruge and the ro
sponathility o prevent it les
Witk those Wha partleipate in,
orassls n themarriagm
The court foupd the vie-
lin's mather and pocusels
parents reapansible arad sald,
This constilutes an offenso
underSaction 1 of the Probi-
bitlort of Child Marien At
Additlorelly, he parents of
fhe avcused have commitied
an offense undee Section 10af
b Clitld Marriage Prohik
fon At T IS necssary to in-
structthe rwvestgatingaot o
ity to take legal action a;
Il he aforermentboned -
viduals unde relevant
provishons of tho Act”!

wed to Seismic Zore TV
srruetaral dosign of all up
et Ing peyects will neod t
T veviset. More reinforee
ment and stronger comis-
nents will e necessars
This will direeily influonce
project enste rosulting in a
% o 95% hiks i const-
e N cost,” e st
Experts from the Urban
Developmant  Department
highligheed that T3 1393, thy
Ty Indian Standard tilad
Criteria for BEarthguake: He
sismnt Dostgn of Struetis
ris, forme the hasis of this
revision. The standard out-

Hagil.Dayed@timesofndinoom
Gandhinagar: Chiel minl-
ster Bhupendrs Pakd on
Wednesday expressed con-
ceros aboul delays n deal-
new policles to incentl-
vise Industry to gonermto
amployment  Speaking @
the edtilne! meeting in the
presenee of mintsters and
secrelar les, the CMsaid ihal
a number of key policies ha-
vestill ot beenannouncod.
oen tnthe dave-
“Blany plici-
Indusirial pe-

Licy the service sector ool

newable power, preen hydro

“Frame new policies
before old ones expire’

Lines the minlmum deslgn ©
loads and ongineoring pro.
codures required to ansur
that bubldings anl ocher
structures can safely wit
stend earthquake forcas,
With IS formally nat

]

]

a

fying the Daplemeniation —%

date, Ahmedabad's il
Aing sacmor now has Iess
than # yedr Lo prepare for
the shifl, Develepers, strac- =
tural enginears, and muni- =
wipal authorities e expos-
tod o begin aligning new -
proposals with Zeno 1V .
fuirerents well ahend of
thetransition, sources sald.

4

gen, besides tho row sclanee
aned innavation policy have
Already Inpsed. butnew ones
hewe nat been snncounced,
Thus, u slzable number
of Presh investimenl projects
hawe pot Analized business
plane. ALl departionts
ko expetly witen the pol.
«f will explim, s why can't
they start preparing policies
slx manths belore thelr ex
rrdate™
A gource gald, “The CM
asked all departmpnis o
narlbse the b prdicies and an-

e Uhenn before the Raj- =

bt editlon of the Vibwani
Cujarat Ihghn.ﬂ Confersn-
eain Jan 3008

‘Floating Go
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admesofintacom

Rajlot: Paliceacriss thesia-
12 ha ntly selsed large
guandities of ambergris —
ofien called whale vormit or
floatinggeld — which isvalu-
e it shout Bs Teroes a kilo-
gram on the mternationa
market
Slnce Noy 2024, there ha-
vee been al least ten cases in
hich pal ke seized o total of

e

A ambergr
3 persons.
Howewer in two such ea-
s, lab leses bave revealsd
that the seized material was
riris Fovest offiel-
alssugpeet mostof therecent
soimires are fake, saying tha
vilumes belng repartad are
simply no: possible. Oficla ks
e awaking a second vound
of testsbelore malinga final
docision,

Armhergria is treatad as g
wildlife trophy under the
Wikilife Protection A, To

Igl Cases Are

not amibergris,

Bhagirathsinh Zaln, nesi
SHANE EOREOIVAIO Of frest
In Palitani, said, “The Ziokr
zheal Survey of Tndis has al-
veady reporied that the sel
aed mterind wasnot trieam
hargriz. Wo are waiting for
tha raport From the Natoral
Eocensic Seience University
in Gandhinazar for & final
eonclusion.”

Ahmedabad  polles e
eently repocted on amber-
arie sedzure valined at Ra 8.7
erore In September Surat
palke reportsd Ancther sei-
sure valued at Rs 877 crove,
arul I August, Ahmedabad
polkze reported o baud worth
Rederore,

Sourmes gay ambergris is
waxy. and the acensed often
use mibcals or ncemse
auch as boban or gupsl to ma-
Iz Fake material look conyin
eing, They lure buyars thro-
ugh YouTube videos dal-
ming the product will feteh
high prices abroad. Pol

Amber-grift? Lab testing casts doubt over seizures

I
26 2r 28

%

J

23

anln Officiale padd that
RE(:EHT SEIZURES In 40 of the seizures, e
ambergrels Keither mkeorof
[EETET wahora e PN
A serdor oresl oflicer sa-
mnh D:‘;‘:;‘f_:"gm idavscenthoulof nartersris
abeut 12kp of ambergrs | s from Ablmedabod olen tur
TS EriaE I “1ia neet ot b0 he GF low quality
Tsnally it is a wax mixed
[ Ape 30, 2025 FOIETEGTS S withablh-quel ity seentand
z,ug:e:mf:;,mmmﬂru presented asambersris
arrestod linkod ta Surataupply The senior mvestizating -
- PaBtana peites afficer sabd that in Abmed. ===
g iambens, arestd abarl, [wo eases wern raglste
ol 21 B check post red thisyear The materialin =
vear Thedach vl g both eass was of dublowus e
- quakity Officers, incoording-
\hdndinﬁ ten with the forest depart-
villageh: Sox arrestachwith ambergris ment, are pow trving o de =S
valueaar 35 LRecmE, i *o At i farmine whether it wasadil- -
[ ERETTE] Almedalnd ity SINPLE TESTING METHOD: fn sssy way totest amtengis s ot it g
:w::*zugsu::rn [ZH v bl s (R =
b “‘mmd wmue.daﬁrlmumhtmtbeqhn pecuar smell s dlso ||aalu|eu|1|ﬂ' e amlersris ©
bl need b Hight and wigy -‘Bmua.. =
g 15, 2005 PEEC T TR In wator — with an nclastie, =
sm\:ll(lhmlm_lcm AMBERGRIS USED IN AUTHENTICITY g or Bygered interion In =
fishemen from miznavested nexr | MAKING PERFUME: DISPUTES: ine ccse filed many racent s, thesail Z
Centre ot in Amreli Amhcrqr'(s'a used in the by the Surzt SOGimaiving naterlal does ot foal. Ode- =
h and | th Eall ur is also a Key 4 =
Rur (SOGF. 297k ez (RS 295 :us.-mhm t hios been prized v grented after the lawyer z
ek s the histary foruse n ferthe

Sarkhei-Sanored Highveay

I Amvei 506K 2 51

iood. drink and medicines, It
was zlso used to flavowr
certain food items and

alleged possession of
amheroris submitted thae
the substancain questio

sk earthy orsweat seent :
asit driesand ages, he said.
DOffiezls say ambereris b

fom Mg kg prosecuts an accused per-  usually Intercept suspects mﬁﬂ(‘ﬂs?lemrmmﬂd thought tn be a remeady for s actually lignite, & way substance produced
_ ppkrlis o, potice must hand over  when they are searching for | Mear Warsacavilige some neurlngical conditians. In the gastrointestinal trac
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